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is no provision of leave reserve for 
Homoeopathic doctors and Pharmacists 
imployed in dispensaries under the 
Delhi Administration and ccmsequently 
a Pharmacist works as a doctor a11d 
vtce versa when either of them pro­
ceeds on leave; and 

(Jo,) if so, the reasons therefor? 

THE MINISTER OF EDUCATIO� 
AND HEAL TH AND SOCIAL W EI.r 
FARE ( SHRI B. SHANKARANAND ) :  
(a )  There are no leave reserve posts 

for Doctors and Pharmacists in ttie 
Homoeopathic dispe-..:isaries in the De1 hi 
Administration however no case of ' 
a P.1armacist working as doctor and 
vice versa has come tJ the notice of 
that Administration. 

( b ) The proposal was taken up but 
later dropped due to financial cons· 
train ts. 

Payment of Non-;,ractisin� Allowanee 
to Homoeo:.,athic Doctors working in 

Delhi Adm.lnistration 

2837. SHRI ANANDA PATHAK: 
Will the Minister of HEALTH be 
pleased to state : 

( a )  whether it is a fact that Homoeo­
pathic doctors employed in various dis­
pensaries and hospitals under CGHS. 
NDMC and MCD are paid non.practi�­
mg allowance as per existing rules as  
are applicable to allopathic doctors in 
those organisations ; 

(b) whether it is also a fact that 
Hol'!loeopntluc doctors employed in vari­
ous dispensaries under the Delhi Ad­
mini stration are not being paid non­
practising allowance· and • 

( c) if so, the reasons therefc.r? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL­
FARE (SHRI B. SHANKARANAND ) : 
( a )  Yes. 

(b )  Yes. 
( c )  The question of paying non­

practising allowance to Homoeopathic 
doctori:; employed under Delhi Ad­
minis\ration is under active consi-
derati\ln of the GovE::rn,ment. 

Uneeonomie Branch . I,h a 

2838. �HRI MADHAVRAO SCIII­
DIA: W.111 the Minister of RAILWA1!B 
be pleased to state: 

(a) whether it is a fact that a ....._ 
mittee appointed by Railways iD -
had found 77 branch lines as unecmm­
mic resulting in heavy losses. to rail­
ways earnin1; 

(b)  if so, whether the number GI 
such lines have now increased to !'IIOfe' 
than 1 1 1  resuiting in further l<WS; and 

( c )  if so; the facts thereof and a. 
details thereof? 

THE DEPUTY MINISTER IN THE 
ME·HSTRY OF RAILWAYS csmu 
l\IALLIKARJUN) : ( a )  Ye;s. 

( b )  and (c J . Every year a �>fiiew 
01 the ecoinomics of t �e var 1ous hiaudt 
lil�cs is undertaken with reference to 
tht .  A nnual Accounts and as such the 
m.unber of uneconomic branch Jines 
varies from year to year. Accanlingly 
during the year 1978-79 there IIR:!l"e' 

13 1  brn,:1ch lqes (25 BG, 73 MG and 
33 NG ) wh i ch were found unet.Xl!U­
mit . The loss suffered by th�Sc1' linM 
was ar'Jut Rs. 27 crores exciurfing 
dividend. 
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